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LOK SABHA

Tuesday, March 15, 1968 /Phalguna 24,
1887 (Saka)

The Lok Sabha met at Eleven of the
Clock

[MR. SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS
Tourlst Traffic

+
*534. Dr. L, M. Singhvi:
Shri Vishwa Nath Pandey:
Shri Daljit Singh:

Will the Minister of Transport, Avia-
tion, Shipping and Tourism be pleased
to gtate:

(a) whether there was a substantial
decline in the tourist traffic during
1965; and

(b) if so, the reasons therefor and
the steps taken by Government to
increase the tourist traffic?

The Deputy Minister in the Ministry
of Transport and Aviation (Shrimati
Jahanara Jaipal Singh): (a) Yes, Sir.

The estimate of tourist arrivals for
the calendar year 1965 has shown a
decline of 56 per cent compared to
figures for 1964. Precise figures are
still being worked out.

(b) A statement giving the required
information is placed on the Table of
the Lok Sabha. [Placed in Library.
See No. LT-5776/66].

Dr. L. M. Singhvi: Are Government
contemplating to make tourism in
India more attractive and entertain-
ing in terms of the suggestions made
at one time by the Leader of the

House on his return from his visits
abroad, and ¥ so, what specific steps
are proposed to be taken?

Shrimati Jahanara Jaipal Singh:
Yes, the matter is under consideration.

Dr. L. M. Singhvi: What steps are
under consideration? That is what we
would like to know.

Shrimati Jahanara Jaipal Singh:
Three corporations have already been
set up, one for the hote] industry, one
for the tourist taxi service and one
for tourism. All these three are
examining all these points and consi-
dering in what way we can attract
more tourists and keep them happy
here.

Dr. L. M. Singhvi: I am entitled to
my second supplementary question but
I would let Shri Jaipal Singh ask
the second supplementary question
instead.

Mr. Speaker: Would it not attract
more tourism if a lady Minister is put
in charge of it?

Dr. L. M. Singhvi: At least, let him
ask questions on the floor of the
House.

try of Transport and Aviation (Shri
C, M. Poonachs): These places of
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tourist interest are being developed by
installing more tourist bungalows, by
providing facilities such as tax{ ser-
vice, etc., and by arranging other faci-
lities that are helpful for tourists to
visit these places of importance. It is
being worked out according to sche-
duled programme, and hon. Members
would have been already aware of the
fact that we have done quite a subs-
tantial and useful work in this direc-
tion.

*ft W.FTT TR AT : & qg ST
oM g 5 wdewt ¥ faat fadel) wE
T g & W o ogq o e #
it 97 o W g & foR
faefam for mr §7?

Shri C. M. Poonacha: On a rough
estimate, it is gathered that about
Rs. 23 to 26 crores are earned by
way of foreign exchange.

WETA HEITT W7 TA AT §6
A7 W T W §?

Shri C. M. Poonacha: The places
which are of tourist interest are being
developed and they have all been list-
ed up, ie. there is a phased pro-
-gramme of development.

Shri Basumatari: In view of the fact
that the Assam State has full attrac-
tion to offer to tourists, may I know
whether any proposal hag been made
by the Assam Government for their
development?

Shri C. M. Poonacha: There have
been some proposalg submitted by the
State of Assam and we are looking
into this matter. As a matter of fact,
there are certain proposals which
have been undertaken by the Assam
Government themselves which are
now under way, and further arrange-
ments are also being pursued vigo-
rously.

Shri Kapur Singh: Do our Govern-
ment ever honestly and manfully face
the situation that our prohibition
mania might be one of the reasons
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that make this country unattractive
to civilised people of the world?

Shri C. M. Poonacha: As to whether
it is manly enough to consider prohi-
bition issues, I cannot very precisely
answer that point.

Shri Hem Barua: Is he not manly
enough to answer it?

Shri Kapur Singh: If he cannot pre-
cisely answer the point, what is the
use of his standing up and wasling the
time of the House?

Shri C. M. Poonacha: 1 am only
referring to his own expression ‘man-
liness’ with regard to prohibition. That
wag all I wanted to reter to.

Coming to the point, as for facilities
to have liquor, tourists are free to get
permits and there is no difficulty
whatsoever in this regard so far as
foreign tourists are concerned.

Shri Kapur Singh: He has evaded
my question. Facilities for 'oreign
tourists is one thing; imposition of
prohibition quite another.

Mr. Speaker: He says pronibition
might be therc, but then they can get
their supplies.

Shri Kapur Singh: Still the country
becomes unattractive to civilised peo-
ple.

Shrimati Savitri Nigam: May I know
whether the recently held PATA con-
ference made certain reccmmendations
in this matter? How many recom-
mendations have been made «nd how
many accepted? Also, is the hon.
Minister aware that tourists come
here not to drink only but to see
Indian civilisation, Indian culture and
Indian traditions?

Shri C. M. Poomacha: That is cor-
rect. Tourist attractions are there.
Each country has its own attractions
to offer. In this regard, we have got
special attractions for forcign tourists
in this country.
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Woew fog: w1 AR w@E (b) No, Sir.
" AT a fir N qdew anx & (¢) Does not arise.
w3 § 9T ¥ aga s WA few ot wq fod ;w1 @y T A
AT Y, W AN W IR A a2 5 dw AR Y W@ AW

m 7

Shri C. M. Poonacha: 1 do nct think
that is so.

Shri Warlor: Has it come to the
notice of Government that in the
famous game sanctuary of Tekkadi in
Kerala, a portion of the {forest is now
being brought under cultivation fo
some other purpose and in that way
the game sanctuary is sroiled so that
more tourists are not atiracted?

Shri C, M, Poonacha: I do not have
any specific information on that point.

Expenditure on Rationing Organisa-
tion in Delhi

+

*535. Shri Madhu Limaye:
Shri Kishen Pattnayak;
Shri M. L. Dwiveadi:
Shri P. C. Borooah:
Shri Bhagwat Jha Azad:
Shri S. O. Samanta:
Shri Subodh Hansda:
Shri Prakash Vir Shastri:
Shri Hukam Chand

Kachhavaiya:

Shri Jagdev Singh Siddhanti:

Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation Le pleased to state:

(a) whether it is a fact that the
entire expenditure incurred on the
rationing organisation in Delhi is pass-
ed on to the consumer;

(b) whether any protest has been
made by the Delhj citizens against
this; and

(c) if so, the reaction of Govern-
ment thereto?

The Minister of State in the Minis-
try of Food, Agrioulture, Community
Development and Cooperation (Shri
Govinda Menon): (a) Yes, Sir.

F g fem oar f& et we
# TwfA A W X 97 S
gl qrAT ag @ @l &g A ?

Shri Govinda Menon: Rationing is

done by State Governments and not
by the Central Governmert.

=t 7y femd : geaw W@y, AT
FUFR A AT F1 OATH foar q1—-
AT GAAWH ARE T T AT
FY §--f R frgeam ¥ 93 wgw
T & tfaemm &G a1 g8
T # gt fameo #1 o9r w@wt
¢ T F ogm s ¥ Ay m
&1 TWT IR FT oG A §F wer
WERT ¥ AT A g7
Shri Govinda Menon: This was
decided at a conference of Chief Min-
isters; they took the decisior that
cities should come under rationing.
The Central Government only an-

nounced what was decided at the
Chief Minister’s Conference.

oft ey fomdt 0 At @wt wwE ow
oI AT Agr fERr qr 7 &y
AT IHET A )

fegmm & v mexl ¥
wwir # smEedr ¢ oaei faaew
W N @A gET 2 oW foedr W
It wat gET & wad e § 7
F1 feedt Y faavor ) Qvoar samr
g g 7
Shri Govinda Menon: In the other
cities also, this is the ru'e adopted.

Mr. Speaker: Is Delhi
more on administration?

. Shri Govinda Menon:
made any comparison.
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